a7 Oral Answers

SHRIMATI SUSHILA ROHATGI:
For Punjab as a whole there are about
78 schemes.

MR. SPEAKER: He Is asking a
specific question about commercial
banks whereas you are going to other
points.

SHRI RAGHUNANDAN LAL
BHATIA; I was asking about Amrit-
sar, Ferozepur and Gurdaspur,

SHRIMATI SUSHILA ROHATGL
1 was giving the information for
Punjab as a whole but not for parti-
cular districts. So far as these areas
are concerned, ! shall collect the infor-
mation, besides what has been furnish-
ed in the statement. These are bhorder
areas where the crops were damaged.
So, a study team had gone through
the overdues of cooperatives and some
analysis had heen made. The Study
team recommended the amendment of
the Reserve Bank of India Act in this
connection so that these things, which
do not really come under the category
of natural calamity, will also be
eligible for recelving assistance,

MR. SPEAKER: Except for the Indo-
Pak wars there are no other calamities
there.
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Arrest of officers of R.B.I. engaged in
re-circulation of solled Notes of
100 rupees denomination

*481. SHRI R. S. PANDEY: Will the
Minister of FINANCE be pleased to
state:

(a) whether some officers of Re-
serve Bank of India have been arrested
for their involvement with the activi-
ties of a gang engaged in re-circula-
tion of soiled notes of 100 rupee de-
nomination;

(b) if so, the names of the arrested
persons; and

{c) the modus operandi of this gang?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
K. R. GANESH): (a) to (¢), One Shyi
N. C. Jain a Coin-Note Examiner of
the Reserve Bank of India on whose
person a punched Rs. 100 Note was
found on the 27th June, 1974 was ar-
rested by the Police. Shri Jain has
been placed under suspension pending
further investigation of the circum-
stances in which he came to be in
possession of such a note. The case is
being investigated by the Police
authorities whose report has not yet
become available.
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SHRI K R GANESH This case was
detecfed only on the 27th June 1974
The investigation is in progress Police
wall take some time to complete the
investigation

SHRI R S PANDEY My anxiely 1s
to see that it 13 not kept in cold
storage That 1s why I want to know
when 1t will be over

MR SPEAKER The question hour
is over

8soRT NOTICE QUESTION

Workers of Jamuna Colliery M P
Attacked by Gangsters

SHRI INDRAJIT GUPTA Wil
the Mimster of STEEL AND MINES
be pleased to state

(a) whether some striking workers
of the Jamuna Colliery in Madhya
Pradesh were attackedq by armed
gangsters hired by the management
on the 3rd August, 1974,

(b) whether two workers were
killed on the spot and thewr heads cut
off and taken away,

(c) whether the olg private-sector
management 15 stll 1n charge of this
nationahised coal mine, and

(d) 1t so, what steps Government
propose to take in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA). (a) It
is not a fact that the management
had Mted gangsters for attacking the
workers of Jamuna Colhery who re
sorted to lLightening stnke without
hotice, ot 8r4 August, 1974 In fact
the incident took pisce on 30-7-1074

(b) Laves of two workmen of the
colliery were lost in the maodent
whosg bodies were found beheaded ip
the neighbouring forest.

(¢) Phe Jabmune Colllery ix o Na-
ton#) Cll Development Corporation
eoftiery and was sarted in 1980 The
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question of private sector manage
ment being incharge of this mine does
not anse

(d) The whole jissue 13 under in-
vestigation by the Madhya Pradesh
Qovernment and the State Police
authorities

SHRI INDRAJIT GUPTA We are
accustomed to hearing this kind of
mmetdent 1n the private seclor collieres
in the olden days But ;t 1s reully
most alarming that such a thing could
have taken placein a nationslised col-
hery If I had heard him correctly,
according to him, the workers went
on 2 hghtning strike from 3rd August,
I want to know firstly, whether it 1s
not a fact that the workers went on
strike not from 3rd August but from
29th July Secondly 1s 1t not g fact
that 1t was not a hghtning strike at
all and that the reason 1s, for the last
seven years, the management of this
colliery has been refusing to imple-
ment the award of the Central Wage
Board for the munming industry which
had laid down that the load and hft
allowances paid to the leaders should
be counted as part of the basic wages
for computation of bonus? For seven
years, 1s 1t not a fact, the Unuon there,
the AITUC Union, has been agitating
for mplementation of tlus award
and every time the State Government
and the Labour Commussioner have
given their finding mn favour of the
workers, even then the management
for seven years has refused to imple
ment 1t* Only after that, the workers
who were driven to desperation went
on sirtke on the 20th July Se it
wag not a lightming strike by any
means

I want to know whether 1t 1s a
fact that after the strike began, the
Areg Manager of this group of col-
liertes, the Kothma Group, by name
one Mr Sen Gupta sent from the
neighbouring colliery for the services
of thik nbtorfous man called Afxar
Al, who is véry well known m  that
area, u notorious bad character and a
goonla iwho hak armed gansters st





